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(c) In view of (a) and (b) above, 
this question does oot ari e. 

Establl hmeot of Tmnsport agars 
in Delhi 

10068. SHRI HJRALAL R. 
PARMAR: 

SH I CHITTA BASU : Will 

the Minister of WORKS AND 
HOUSING be pleased to tale 

(a) wh-=the.t Government have a 
scheme to establish Tran port Nagars in 
different parts ~  Delhi for the trans-
porters, workshop own rs, spare part 
dealers, etc.; 

(b) if o, the location of the Trans. 
port Nagar ; 

(c) whether under the said scheme, 
the transporters, workshop owners. pare 
parts dealers, etc. will have to vacate 
their present premises of establi hments 
b cause of the setting up of the Trans-
port Nagars; and 

(d) if o, whether alternate sites 
would be offered to them in the Tran -
post Nag a rs at reasonable rates a s was 
done in the case of persons shifted from 
Motia Khan to Maya Puri 7 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORT IN THE 
MlNISTRY OF WORKS AND 
HOUSING AND IN THE DEPART-
MENT 0 PARLIAMENTARY 
AFFAIRS .(SHRI MALLJKARJUN) : 
(a) and (b) There are propo als to 
develop Transport Nagars near Jahangir 
Puri, n ar Mandawli F z.alpur; and on 
Mathura Road n ar Badarpur Power 

House. 

(c) and (d) The modalities in this 
regard ha.vc y l to be worked out. 

Plan for Development of lrrig tion In 
Tribal Ar of Oris 

10069. SHRI GIRIDHAR 
GOMANGO : WiJJ the Minis1er of 
IRRIGATION be pleased to state ; 

(a) whether the Gov rnrncnt of 
Oris a have prepared a Ma ter Plan for 
the development of irrigation in tribal 
areas of that Stat 

(b) if so. total number of irrigation 
project planned for survey and investi· 
gations and undertaken the surv y and 
completed the pr paration of proje<:t 
reports o far; 

(  ) the medium urigation projects 
taken up during Fifth and Sixth PJan 
for execution in tribal areas and funds 
provided, project-wise; 

(d) total numb r of tribals to be 
ben fited by the project after cotn• 
pletion, project-wi e; and 

(e) the measu1·c t ken by 

Government of Orissa to protect the 
interest of the tribal through the c 
measures ? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF IRRIGATION ( HRI 
RAM NlWAS MIRDHA) : (a) d 
(b) The Government of Oris a b&ve 
yet to prepare a Master Piao for tribal 
are:is a per guideline issued by 
Government of India. The Government 
of Oris a in their preliminary plan h vc 
how ver indicated that 124 irrig tion 
projects were planned for surveys and 
investigations &nd 32 project were under 
investigation. 

(c) 15 medium irrigation proj ct 
were taken up durin the fifth and Siuh 
Plan for execution in tril:,aJ re . 
Details about funds project-wise i given 
in the enclosed Statement-I. 

(d) A statement showing the tribal 
benefited from these projects is enclosed 
(Statement-II). 

(e) Priority i being given to bar· 
ne in the hill treams providin lift 
irrigation facilitie wherever po ibJc. 
for constru tion of d11gwcJlst execution 
of mini-minor irrigation project aod 
improvement of derHict tank . 




